
S/o Late Lalit Mohan Bain, 
Rio Sitanagar Village, 
DeglipurTehsjl, 
North & Middle Andaman, 
Aged about 41 years, 
Presently wOrking aS 
Bus Conductor on daily rated basis, 
STS Unit Deglipur, 
Under DirectQrate of Transport, 
A&N Admiflstration;. 
Port Blair. 

1 	 o.a. 561.2017 

CENTRAL ADMINISTRATIVE TRIBUNAL 
KOLKATA BENCH 

(CIRCUIT AT PORT BLAIR) 

No. O.A. 351/0056112017 	 Date of order: 15.02.2018 

Present: Hon'bte Mr. V. Ajay Kumar, Judicial Member 
Hon'ble Dr. Nandita Chatterjee, Administrative Member 

Shri Sujit Kumar Bain, 

Service through the Secretary, - 	 1 

Pai9vahan Bhavan, 	 I 

New Delhi -"100001 

2. - TheLt. Governor, 

The Secretary-Cum-Di rector, 
Directorate of Transport, 
A & N Administration, 
Port Eflair— 744101. 

The Deputy Director, 
Directorate of Transport, 
Andaman & Nicbar Administration, 
Port Blair— 744101. 

Respondents 

\3' 



2 	 o.a. 561.2017 

For the Applicant 	: 	Mr. R. Kumar, Counsel 

	

For the Respondents : 	Mr. M. Tabraiz, Counsel 

I. 	 ORDER(Orafl 	.1 

Per Mr. V. Aiav Kumar, Judicial Member 

Heard Mr. R. Kumar, Ld. Counsel for the applicant and Mr. M. Tabriz, Ld. 

Counsel for the official respondents. 

2. 	The applicat, hoaDáiWated BUs Ôfl. ictpr under the respodeflts, 

	

has filed this OA mainly 	 eiatiO f i$ 	cSat par with1 certain 

other persons, whose services have been regularized by tte resondent 

authorities 
41. 

3 	li the cIrcumstances, the QA is disposed of, without going ntb the merits 
kv, 

' 

of the case, by permitting the applicant to file a fresh representation sdentilatIng 

his arievances to the respondents withp two weeks from the date of, r4eipt of a 

copy of this order and upon receipt of ucl1 representation from the applicant, the 

respóndéntS shall consider the sam

If  

e and pass an appropriate reas'ned and 

speaking order thereqn. in 	 .with law within, a period of Sixty dys 

therefrom. However, till the-.said representation is.  decided, 'one vacaiicy for the 

post of Bus Conductor shall remain unfilled out of the notification said to have 
74 

been issued by the. ,respôndefltS foi regular recruitment. 	
1 

(Nandita Chatterjee) 
Administrative Member 

(V. Ajay Kdmar) 
Judicial Mmbei 

sP 


